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(2) Annual Report of the Reha-
bilitation Industries Corporation
Limited, Calcutta, for the year
1980-81 along with the Auditeg Ac-
counts and the comments of the
Comptrolle; and Auditor General
thereon,

[Placed in Library, See No. LT—

3075/81]
12.10 hrs,
MESSAGE FROM RAJYA SABHA

SECRETARY: Sir, I have to report
the following message received from
the Secretary-General of Rajya Sa-
bha: —

“In accordance with the provi-
sions of rule 127 of the Rules of
Procedure and Conduct of Business
in the Rajya Sabha, I am directed
to inform the Lok Sabha that the
Rajya Sabha, at i{g sitling held on
the 14th December, 1981, agreed
without any amendment to
the National Bank for Agri-
culture and Rural Develrp-
ment Bill, 1981, which was passed
by the Lok Sabha at its sitting held
on the 30th November, 1981.”

12.12 hrs.

CALLING ATTENTION TO MATTER _
OF URGENT PUBLIC IMPORTANCE

DAMAGE CAUSED BY THE RECENT CYCLONE
IN SOME AREAS IN WEST BENGAL AND
ORi1ssA

SHRI R. P. DAS (Krishnagar): I
call the attention of the Minister of
Agriculture and Rural Reconstruction
and Irrigation and Civil Supplies to
the following matter of urgent public
importance and request that he may
make a statement thereon:

“The reported loss of numerous
human lives and cattle and damage
to property ang standing crops caus-
ed by the recent cyclone in some
areas in West Bengal and Orissa.”

1214 hrs,
[Mr. DEpPUTY SPEAKER in the Chair]
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THE MINISTER OF AGRICUL-
TURE AND RURAL RECONSTRUC-
TION AND IRRIGATION AND CIVIL
SUPPLIES (RAO BIRENDRA
SINGH): According to the report re-
ceived from the Government of Orissa,
a severe cycloniec storm which subse-
quently developed into g hurricane
was first detected over Bay of Bengal
on the 8th instant at 530 P.M, It
moved northwardg alongwith Orissa
Coast with wind speed exceeding
120 K.M, per hour and crossed the
coast near Sagar Islands on the 10th
night. Preliminary situation report
receiveq indicated that coastal areas
mostly in the districts of Balasore and
Cuttack were affected.

The State Government reported that
adequate precautionary measures were
taken to warn the people and the
people were evacuated where neces-
sary from the low lying areas, The
State Government stationed additional
District Magistrates at Kendrapara
and Jajpur in Cuttack District and at
Bhadrak in Balasore District to orga-
nise relief operations.

Roofs of large number of kutcha
houses were blown off number of
trees up-rooted, roofs of the block
office buildings, staff quarters and
garage have been blown away in one
block, Many primary school buildings
have been damaged and communica-
tion links were disrupted, Saline in-
nundation was alsy reporteq in low
lying areas causing damage to stand-
ing paddy crops. Four fishing trawlers
and two country boats are reported
to be missing while one power boat
capsized. Though details of casualty of
human lives and cattle losses are being
ascertained, according to the prelimi-
nary report three persons were re-
portd to have died in a village due
to house collapse, Betel vines were
reported to have been damaged. Three
breacheg were reported in the em-
bankment near Kantipur. -

Steps were taken by the State Gov-
ernment to disburse house building
grants immediately in affecteg areas.
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The Government of Orissa has got
a margin money of Rs, 871 lakhs
during the current year with which
it can meet the expenditure for pro-
viding eny emergent relief to the
affected people,

As regards West Bengal, the State
Government have reported that a
severe cyclonic storm accompanied by
heavy rain and tidal waves swept
over wide areas of Midnapur and 24-
Parganas Districts on the 10th and
11th December, 1981. Extensive brea-
ches of embankments for flood pro-
tection have taken place, According to
the State Government, 93 human lives
have been lost and nearly 20 lakhs
people have been affected, Several
thousand houseg have either collaps-
ed or stand badly damaged. Besides,
extensive damage has been caused to
the standing paddy ang rabi crops.
The State Government have reported
that loss of property and damage 1o
crops are still being assessed,  The
State Government have reported that
people had been rescued and given
shelter and relief, The Public Health
Department have sent teams for vac-
cination and large quantities of clothes
in the form of 25,000 pieces of tarpau-
line, 12,000 pieces of cottop blankets,
24 000 pieces of dhoti, 16,000 sarees
and 38,000 garmentg for children have
been rushed ty the affected area. In
addition, 500 Kgs, milk powde, has
been sent, Cash assistance provided so
far by the State Government is of the
order of Rs. 1.5 lakhs, Arrangements
are also being made to reach potable
water for the humap and cattle popu-
lation in areag where water tanks and
ponds have become saline, In this the
Calcutta Port Trust Authority is as-
sisting by providing barges. The State
Government have got a margin mo-
ney of Rs. 1360 lakhs and it can meet
the emergent expenditure for provid-
ing relief to the affected people,

The* Government of India express
their profound sorrow on thig calamity
which has befallen the two States and
convey their heartfelt sympathieg to
the bereaved families,

W. Bengal & Orissa (CAY

SHRI R. P. DAS. West Bengal never
before had experienced such a severe
cyclonic storm acommpanied by inces-
sant rains ang tidal waves at this time
of the year particularly after the
withdrawal of the gouth-eastern mon-
soon. It hag dealt a severe blow to the
rural economy of the State causing
immense devastation 1o the districts
of South 24 Parganas, Howrah and
Midnapore and inflicting great trou-
bles, hardships and deaths.

Immediately after receiving the
news of the calamity, Mr, Pravesh
Roy, State Irrigation Minister, Mr.
Radhika Banerjee, Relief Minister,
Mr. Nani Bhattacharjee, Health Min-
ister and Shrimatj Nirupma Chatter-
jee, Social Welfare Minister have
visited the worst-affected areas.

MR. DEPUTY-SPEAKER: We have
already received all this information.
Please come to the point.

SHRI R, P, DAS. The death toll an
Thursday nighl’s severe cyclonic
storm accompanied by raing and tidal
waves, hag risen to more than 100 by
this time, As a result of this cyclone,
one thirg of the Sundarban area has
been severely affected. Affected area
would be more than 4000 sq. kms.
52,000 acres of land mostly with
standing crops haye either been inun-
dated with saline water or swept
away by the waves. About 233 kms.
of embankment have been totally
washed away and more than 7,000
houses have either been collapsed or
destroyed, It is very difficult to ascer-
tain the number of deaths at this stage,
According to official reports, 90 peo-
ple hag died in South 24 Parganas
and 8 in Midnapore district, But an-
official reports reaching here put the
death toll around 175,

MR. DEPUTY-SPEAKER: You are
repeating what the Minister has said.
Come to the point,

SHRI R. P, DAS: The Health Min-
ister of West Bengal, Mr, Nani Bhat-
tacharjee said that there might be
more bodies in the paddy fields. He
also feared that some might have been
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washegy away by the tidal waves. Nu-
merous cattlée have 8ieg and wasined
away, These may run into several
thousands. According to Mr, Pravash
Roy, the State Irrigation Minister,
high tidal water headed by a severe
cyclénic storm hit all along the coas-
tal dreas of Midrapore and South 24
Parganag during the day and the night
of 10-11 Decembcr, causing unimagin-
able damage to men, material gnd pro-
perty that fell in the way of the
cyclone, It swept the entire area. In-
cessant rains and huge tidal wawves
hag damaged tihe endless length—
over hundreds of kilometers of =m-
bankments, dikes and bunds—in the
cyclone-batterei districts of which
about 233 kms. had been totally wash.
ed away,

I particularly would like to draw
the attention of the Minister that nn-
less these embankmments gre construct-
ed on an emergent basis, the Sunder-
bans area cannot be saved from the
rising of rezular iidal waters of the
rivers. It is reporteg that 20 lakh
people of 19 blocks of 16 police sta-
tiofis in the Soutn 24 Parganas dlone
had been affected, The worst affected
areas are—PPatha Pratina, Canning,
~Namkhana Kultuli, Gosaba, Baganti;
‘Tathurapuy «nd Jaynagar, Sagar
Owip and Muanshami  islands are re-
ported to have becen tetally devastat-
ed. :

In the district of Midnapore, at
Mahishadal alone, 6,000 houses have
beenh damaged. Standing ~rops and4
betel leaf cultivation for which Mahi-
shadal is famous, in at least 300 places
have suffered extensive damage. Com-
munications with the effected areas of
the Sunderbans have been completely
snapped and restoration work has just
started.

MR. DEPUTY-SPEAKER: Please

come tg the question proper.

SHRI R, P, DAS. The availability
of dtinkang water has now bécome &
sérious problem in these areas, Theré
is Water everyWhere, but not a drop
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to drink. The tube-wells have been
damaged. The tanks and pondg are
now under saline water. Therefore
bringing of potable water has been
the prime task of-the relief teams.

The State Government has been
taking all possible measures to send
relief to all the affected areas far
flung in the districts The panchayats
have been doing a commendable ser-
vice to the cause of the distressed,

MR. DEPUTY-SPEAKER: The
State Government have done their
job, You ask them about what the
Central Government have to do.

SHRI R. P. DAS: Along with West
Bengal, Orissa also experienced a
similar cyclone, Three-metre high
t{idal waves entered the low-lying
areag in Mahakalpura and Jamber is-
lands along the coast of Cuttack
district. It has caused immense
damage in the coastal belt of the dis-
trict, including Paradip, Roofs of the
kutcha houses in the villages have
been blown away and trees have ' een
uprooted, Power supply and commu-
nications in Kendrapara sub-division
have been disrupted and standing
crops damaged, Loss of iife was also
reported,

Now I would like to put the follow-
ing questions to the hon. Minister for
immediate reply. May 1 Enow whather
a Central Study Team has been con-
stituted and sent to the devastated
areas of West Bengal to assess th=2
extent of loss caused by the cyclore
on 10th December? Has any decision
been taken in regard to the release of
Rs. 20 crores that has been asked by
the State Irrigation Mirister for re-
pair and restoration work of the em-
bankments etc.?

Acording to the metenrologists in
the Alipur weather office. disturban-
ceg of such a severe type had never
been recorded in the annals of the
Alipur Meterological Nffice since the
beginning of this century, at this time
of the year, In view of this, why the
danger signals could not be issued
well in advance, say, a day earlier?

RAO BIRENDRA SINGH: Al the
information that I could get ffom thé
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Governments of West Bengal and
Orissa has been given in my state-
ment. The hon. Member seems to
know more than I know for the time
being. He said that this calamnity could
have been averted if sufficier.{ num-
ber of embankments had been built
in the Sunderbans area. I do nc¢t agree
with him at all. Cyclones, earthquakes
and volcanic eruptions are calamities
which cannot be averted.

All that we can do is to give time-
ly warning. We have a sufficiently
advanced warning systemy for that
purpose, As I have stated, in this case
timely warning was glven, not unly hy
the meteorological offices 0a the coast,
but also by the radio from Madras,
Bhubaneswar ang Calcutta, from the
7th of the month itself. Daily bulle-
ting were being issued by the All
Indizy Radio right up to the morning
of the 11th, The radip stations at
Calcutta Bhubaneswar, Cuttack and
Jeypore (Orissa), were giving timely
warning, The coastal agencies were
also warned and danger signals were
put up to warn the fishernien. And
even where embankments had been
constructed like in the Sunderbans
area, the Member himself knows and
he has mentioned this that hundreds
of miles of length of embankment
have been washed awav and damaged.
In West Bengal itself 525 kms. length
of earthen embankments were com-
pletely washed away, 585 kms. of em-
bankments were severely Jamaged.
It cannot be said that embankments
were not constructed where they were
needed, But the fury of the cyclone
was so great that these embankments
could not have done much, there were
high tidal waves ag it happens after
cyclones.

SHRI R. P. DAS: I would like to
know whether the embankments can
be strengthened, .

RAO BIRENDRA SING’-I Of
course, all that will be done, Imme-
diate relief wag provided by the G.ate
government concerned, the State Gov-
enmeht has a margin money and a
very substantial amount of mergin
money, West Bengal has probably the
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highest amount allocated from yea:
to year—Rs, 13,60,00,000, as I have
stated, They can immediately makc
use of this money and if they neer
further assistance from the Govern-
ment of India, we provide 75 per cent
of the total expenditure on relief
measureg in such cases when there are
floods and cyclones. We are stil] await-
ing a detaileq report from the West
Bengal Government. No memorandum
has so far been submitted. The Gov-
ernment itself said that they are
assessing the damage, I have gaid so
in my statement and till such time we
receive a report from the West Ben-
gal Government we cannot constitute
a Central team for visiting the area.

SHRI K, P, SINGH DEO (DLen~
kanal). Sir, once again it is my pain-
ful duty to raise this Calling Atten-
tion on the matter of cyclones. It was
only last year that we had a severe
tornodo in the eastern coast of India
which had affected my own State of
Orissa.

Sir, a study has been undertaken
and it has been found that these tro-
pical cyclones occur with monotonous
regularity in the eastern coast of our
country between the periods from
April to June and from September to
December due to geographical rea-
sons. I would not like to go into the
geographical aspect of the question
because it has been discussed many
times. The only one aspect I would
like to point out is that these cyclones
are the result of flow of air from
high pressure belts to lox pressure
belts, This depends on the gradient
and this is where I differ with the
hon, Minister when he said that it
cannot be averted, It can be mini-
mised,

Sir, 10 years back in 1971, there
was a Cyclone Distress Mitigation
Commiitee set up under the Chair-
manship of Dr. Koteswaran who had
gone into the entire aspect that of
meteorological organisation for detec-
tion and tracking of cyclonic storms,
dissemination of meteorological warn-
ings, distress mitigation measures.
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community preparedness programms
including public education programme,
post-disaster measures, model cyclone
plan; financial implications and
a statutory body to implement it.
Therefore, it raises a fundamental
question that with the increasing
economjc activity and growing popu-
lation in the coastal areas ywhere ade-
quate precautions have been .aken
according to this Koteswaran Com-
mittee, the havoc, the destruction, the
devastation and the misery to the peo-
ple had been minimised, as is
evident and as is indicative of the
Minister’s reply. The Government of
Orissa had taken adequate precaution-
ary measures to warn the people
and the people were evacuated from
the low lying areas. This hag resulted
only in three deaths, But it had affect-
ed the salinisation of the areas of
Mahakalpura, Kendrapara, Rajnagar,
Kujang, Ersama, Tirtol, Pattamundei,
Patkura, Chandbali, DPhamnagar,
Basudevpur and Balasore causing
damage to standing crop. Prof. Das
stategq that because of cyclone 93
people died in West Bengal Out of
these 93, 58 come from Sunderbans-—-
arey of 24 South Parganas,

Recommendations have been given
by the Cyclone Distress Mitigation
Committee. They suggested certain
steps which should be taken before
cyclone, during cyclone and after
cyclone. Have those beep followed by
both the State Governments or not?
If those steps have been taken, what
are the steps that have been taken
by the respective State Governments?

In the programme and the recom-
mendations given by Dr. Koteswaran,
the Committee had recommended that
there ghould be shelters strong wind
breakers, tide stoppers, dykes and
bunds, afforestation on the coastal
belt floog water storage reservoirs
and drainage facilities, I would like
to know whether both the State Gov-
ernments have followed these instruc-
tions and had it been imblemented or
not,
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Koteswaram Committee had identi-
fieg that the State Governmants with
their meagre resources annot divert
scarce fund from development to giv-
ing relief and doles, The Central Gov-
ernment must come in a big way, It
is suggested that there should be a
Central Natural <Calamities Fund
which should be funded both by the
Centre as well g5 the State, Hag this
been implemented or not? Have they
set up a statutory body to see that it
is implemented?

Have both the State Governments
requested the Central Government for
ceniral assistance and for a central
team? When is this central team
going to be sent and what are the

norms of thig ceniral assistance
sought?
RAO BIRENDRA SINGH: I have

already stated that standing instruc-
tions exist with the State Govern-
ment for taking timely action. Heon.
Member referred to the recommenda-
tions of the Committee headed by
Shri Koteswaram. Most of the recom-
mendations have been 1nplemented.
Even Warning Radars have been set
up along the coast—at Paradeep Cal-
cutta, Vishakhapatnam agd other
places, The Committee has mainly
dealt with the relief overations to
minimise the misery caused by ty-
clone, What I have stateq was that
the fury of this phenomenon cannot
be reduced, I dig not say that relief
should not be provided, The lLon.
Member himself said that the Com-
mittee recommended for construction
of shelter embankments, road and
other things so that the damage caus-
ed by cyclone is reduced. The Com-
mittee hag also recommended timely
agsistance in a big way by the Central
Government. This is being provided.
No separate fund has been created by
the Central Government for the pur-
pose because we never know how
much fund will be needed. It {s always
open to the State Government to come
to the Central Government and ask
for assistance, I have already said that
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75 per cent of the expenditure incur-
red by the State Government for re-
lief measures in such cases is met by
the Central Government which ig a
substantial help by the Central Gov-
ernment—in accordance with what the
hon, Member has j, view that the
Central Government owes some res-
ponsibility ' for helping the States in
the matter of providing relief against
natural calamities and Jisaster, There
is g very efficient system of tracking
in this case, I have already said that
timely warnings were issued.

y, Even in Orissa which has been men-

tioned particularly by the hon, Mem-
ber, Shri K. P. Singh Deo, on the
night of 8th December, an alert warn-
ing was issued, Again on 8th, at
1225 hrs. a fisheries warning for
Orissa coast was issued, At mid-day,
on 9th December, again, warnings
were issued even down to the district
officials, On 9th December, at 11.30
hrs., the precautionary measureg were
taken by the port authorities and
cautionary signal No, 3 which signifies
danger to fishermen was also hoisted
at Gopalpur and Puri on the coast. At
21.30 hrs. in the night, on 9th upto the
evening of 10th December, the warn-
ings were issued over All India Radio
at Bhubaneswar and even from Delhi,
ag I have gstated earlier.

All these people were warned
sufficiently in advance, The Chief
Secretary was also informed by tele-
phone, The district officialg were in-
formed; the port authorities were in-
formed, That is why in Orissa there
has not been much damage. The lives
reportegy to have been lost in Orissa,
as I have stateg in my statement, is
only about 3. But we are waiting for
detailed information,

SHRI K. P, SINGH DEOQO: My ques-
tiong have not been answered, 'The
Koteswaran Committee which had
done gn indepth study had gone into
the entire aspect of it, On the relief
question, it has also made certain re-
commendations. It has said that be-
cause of delay ip declaving cyclone
areas, the relief is not given to the
people who really deserve it, It has
also identified a lot of problems which

- quately provided
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could be gone into so as to minimise

the effect of cyclone.

I want to know what steps both the
State Governments have taken to im-
plement those recommendations, whe-
ther he has got any information
about that If he does not have it, he
can take us into confidence that he
will lay the information on the Table
later on. I would like to know whe-
ther the State Governments have ade-
the facilitieg for
minimijsing the effect or cyclone or
not, as has been suggested by the
Koteswaran Committee. While he
was replying that the action has been
taken to implement the recommenda-
tions of the Koteswaran Committee, I
may point out that it had also recom-
mended for a cyclone warning radio
station at Paradip which he has not
mentioned,

RAO BIRENDRA SINGH: T have
even mentioneq radar, He did not
listen to me.

SHRI K, P. SINGH DEO; That is
what the Koteswaran Committee had
suggested.

RAO BIRENDRA SINGH: The hon,
Member seemg to be too much obses-
sed by the Koteshwaran Committee
report. I have it before me, The mea-
sures suggested are not of a very
abnormal type so far gac relief is
concerned. The construction of roads,
the construction of shelters the
dredging of drains, the construction
of embankments, all these things are
normally done by every State Gov-
ernment, long before the Koteshwa-
ran Committee was set up. That has
always been done,

So far as West Bengal and Orissa
Governments are concerned, the nor-
mal measures are taken up, These
areas are prone to cyclone, as the hon.-
Member himself has said. Earlier also
there was a cyclone, These areas are
prone to typhons, cyclones and very
heavy winds.

The real question is that the main
of this Committee
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relates to setting up of an efficient
system for warning. That has been
done, Radio hag been used, even from
Delhi what to talk of Cuttack or
Bhubaneswar or any other place.
Radar stations have been set up, All
radio stations all over Orissa and West
Bengal have been issuing warnings.
These warnings were issued to the
port authorities. Repeatedly, time and
again, they were warned sufficiently
in advance, several times  day, day
after day, right from 7th December
onwards, The first time this phenome-
non was detected somewhere off Mad-
ras coast on 5th December which was
being tracked from that time onwards.
But the track that was adopted by
this particular cyclone this time has
been somewhat abnormal Right uo to
the time that it started....

SHRI R, P, DAS. Has the signal
reached the people who are affected
by the cyclone?

RAO BIRENDRA SINGH: It should
reach the people, If jt is broadcast by
All India Radio and if the officers are
informed why does it not reach the
people? You ghould not expect Gov-
ernment of India to provide a radio
set in every home in West Bengal
and even if we do that, how can we
ensure that the people will tune jt at
the proper time? (Interruptions)

Hon. Member from West Bengal
himself has praised the efforts 5f the
West Bengal Government though he
was the person who raised this Call
Attention Motion. He wag himself
very much satisfied that the West
Bengal Government has taken timely
action,

MR. DEPUTY SPEAKER. I may
suggest to Mr, Das that his Govern-
ment can provide a siren in those
places,

SHRI R, P. DAS:
provided,

MR. DEPUTY-SPEAKER. They
have provided everything.
(Interruptions)

Everything is

DECEMBER 15, 1981

by cyclone in 328
W. Bengal & Orissa (CA)

RAO BIRENDRA SINGH: From
the beginning warnings are issued to
warn the people that 3 danger is ex-
pected, Then the increasing danger is
also jntimated to the people, When
the first warning is issued, people are
advised to listen to the radio, That
is what the first warning does. After
that, they are expected to keep a track
of it,

SHRIMATI JAYANTI PATNAIK
(Cuttack): After hearing from the
Minister that the Committee’s recom-
mendationg are being carried out and
that clear warnings are given, still I
feel that nothing could have been
done in the present circumstances to
save the people from the cyclone,

RAO BIRENDRA SINGH:. Has the
Chijef Minister taken timely action
there?

(Interruptions)

SHRIMATI JAYANTI PATNAIK:
Oh, Yes! In the age of science, we
cannot have a feeling that we resign
to our fate feeling that no perma-
nent measures can be taken specially
to meet the cyclone and other natural
calamities tg save the people from
the repeated fury.

The studies made for the last 100
years show that some areas are prone
o cyclone, May I know from the
Hon, Minister what steps have been
taken to appoint a High Power Com-
mittee to make a special and scienti-
fic study of this problem?

According to reports, 5 system has
been evolved in Latin America where
people have succeedeg in finding a
solution to this problem of cyclone
and tornado which occurs repeatedly
in those parts of the world, This may
please be gtudied to see if any possible
action can be taken in this country.

In this context, ] may say that thou-
sanfls of people died in a severe
cyclone which occurred in Orissa in
the year, 1966. It was decided gt that
time to create coastal plantation in
the 480 KM stretch of coastal belt of
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Orissa, May I know from the Hon.
Minister what steps had been tdken-
for monitoring ~ this programme and
‘helping the State Government?

1 may state that it is not within
the resources of the State Govern-
nient of Orissa to take permancnt
measures. When the patural calami-
ties occur ang people suffer, the State
Government rush funds for relief and
rehabilitation at the cost of develop-
mental works. Unless the Centre
comes in a big way, the Stale Gov-
ernment cannot do anything fangible,
I request the Central Government to
give special assistance, specially to
these areas,

Lastly, as no device has been tound
for dealing w.th syclones, permanent
measures have to be taken for relief
and rehabilitation of the poor people
of Orissa to whom natural calamities
like drought, flood, cyclone, tornado
and hail-storm are eternal compa-
nions—they break the backbone of the
State’s development. May I know
whether Government has any plan to
provide substantial gssistance to small
farmers, agricultural labourers and
fishermen? The small farmers and
agricultural labourers in such a situ-
ation will suffer a lot until they raise
the next rrop. So, is the Government
making any arrangement to liberalise
or write off repayment of the loans
taken by them? What is the substan-
tial assistance that will be given to
them to raise the next crop? Also
to the fishermen, what is the substan-
tial assistance that will be given?

RAO BIRENDRA SINGH: The
assistance to be given to the affected
people is considereq in the first in-
stance by the State Government. They
formulate the plan for.immediate re-
lief, ag also for relief to put them on
their legs again by giving assistance
for raising the next crop by way of
provision of subsidy or loan for seeds,
fertilisers and for construction of
houseg or repair to houses. The pro-
posals of the State Government are
examined by the Central Team which
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looks into the memorandum of the
State; then there is a high level Com-
mlttee which takes a final decision
which has ultimately to be approved
by the Ministry of Finance. In thal
way, the assistance ig provided, limit-
ed for this purpose, It all depends on
how much funds are needed and are -
considered essential for assistance to
a particulay State at a particular
time,

The main concern of the hon. Mem-
bers. as I have noticed, is about sel-
ting up a system for timely warn-

ing..
AN HON. MEMBER: No.

RAO BIRENDRA SINGH: What is
it then?

SHRIMATI GEETA MUKHERJEE
(Panskura): Relief works and reha-
bilitation.

RAO BIRENDRA SINGH: I have
replied as to what can be done about

relief.

We have several radar stations all
over the coast at Calcuta, Paradeep,

Visakhapatnam, Masuhpatnam Mad-
ras, Karaikal, Goa, Bombay and may
be also at some other places. The
satelliteg also keep track of cyclone,
typhoon and other weather condi-
tions, Wa have facilities for monitor-
ing these in India and, as you know,
in the gixth Plan we are also pro-
posing to make use of our INSAT for
the same purpose—to track such na-
tural] phenomena, We have a very
largé number of radio stations all over

JIndia, Warnings are given by the,Port

authoritieg to fishermen. In this parti-
cular case, whatever damage has been
caused is not gn account of warning
not being given to them in advance.
The question of relief, as I have said,
is being looked into, I have the re-
port of the Flood Commission also
with me. They have made certain re-
commendations. Action has been taken
on most of these’ TtTEcommendations.
The States have ¢ standing drill also
for iveir officers right down to the
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village level as to what is to be done
in the case of floods or cyclone or
other disasters like this. As soon as
reports are received from Orissa and
West Bengal, we shall certainly send
central teams to those States and see
what relief is required. I have said
that 75 per cent of the expenditure
incurred gnd to be met by the Gov-
ernment of India is a substantial
amount of assistance in natural cala-
mities.. . .. :

AN HON,Z MEMBER: What type of
team will it be?

RAO BIRENDRA SINGH: Not a
parliamentary team.

SHRIMATI JAYANTI PATNAIK:
He has not answereq my question in
full, Sir. It was decided afler ihe
cyclone of 1966 to create plantation in
the coastal belt of Orissa for a stretch
of 480 km. I wanted to know what
steps the Government have taken to
monitoy the work of the progmamme
and help the Stlate Government,

RAO BIRENDRA SINGH: I will
send her suggestions to the Chief
Minister of Orissa,

MR, DEPUTY-SPEAKER: Please
extend your helping hand, He will
send it to the Chief Minister.

St THEAT wieA  (9247)
3qremer Y, gAY ogy ¥ aydy e
¥ qifza sdrar M ofegdy Fara
Argt qfeaii & wfad 793 A R IEE
ggfa  saFd Far § WX S A
T qEM A AR A7 §, gad Afd
gazar wFT Far §

Iqmeqer S, INEr d & feA
AW AT FITF @0 T d@
wwfad gg KT afeqdy dara & fagarge
T Adrg-awrar faer garfad gg
M7 grawa # oF-fagre fgear N

DECEMBER 15, 1981

by cyclone in 332
W. Bengal & Orissa (CA)

faega & waifem § mar 1 3\
%@ &1 grpfaw faufaai &r gmsar
gATR 2N T AT F1 gL G77 FHar-A-
frdl ®13 # FETULEr & | qEIY
¥ fa i & =9t # 7f &, 9aR
UF FiG ese gt oy g fa afeey
M@ A GG A WA FI FA
fear faqa f& 35 wRy fAst—
ag I AFRF CFRmad F1 dgs
g | 380 9T AW 4F 39 @R
fegfa Framasr g & & 1« zafag
oftsw Fma A FER A A
Sgd facdt g gwware a1 wifge
f& 1T ag dara-u-sw # T wE
AT TGAT FTH FAT q€ 7 {340 |

MR. DEPUT-SPEAKER: Rvery
State does that Mr. Shastri,

T TWEATR ARGt © F Hroay
gg W1 FaEr Figar g 1500 aT
feeidteT 1 @a afegA sma H
garfaq & | 37 G40 d R LTI
M ararat & IAT THEIT grAAT
g1 52 AR THT IAF H €17 #Y
AgARA T gE WA FHIT g OwE g
T |TA GAT AFTA 9141 § 78 717 §,
qqr Ag% F F0 g | TAA0 I Arwlaw
fagfe fex i e Fg @ g &
gR {ogA EA qF AT, IF HAT G |
ag o wer Tt g f5 sdvar 3 arw
8 FAT 71 «r@ AT qfvgq FmA 3
qrg 13 FUT 60 dr@ AT <l
wifsqa qarewE  Hisg g 1 Fur
HITHT F1% Fdoq Agi Faar 7 Far
gy #1§ I A & fo gar adh
fagfr 3 sma Aot sgrdfa & #<
393 qra AT AT R Fg 5 g7 ga
ngE AAFIITE, AT HTATIA A
FA A 7 A AT FT @ §——
# gagr  3fd @i wAar | ;@
F WA g% fa=e wid, .,
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I3 hrs.
T At tag o fRarAiT ga?

Nt TMEaa wedt o g, faar
R gT, ag WAR FAA § |
TIFA FMA T IR fgegea A
faqz 3 TS E, AT AT IT I FEA
FY qA1AT L WRE | T A1 AIA TiA-
F TREISIFH AM K A7,  AFAT
HT 93X A F3 RNFC ) A0 GF
T A A4 A S FT G, WFALT

W EL oW gwg g ST
73g % fAT wlwA iz .. ..
RATE I WA (ATAL)
wre g oAy g7
| TWEAR wEA 0 gV oAUl
g aft ¥A g g1 WA gAr

gfw 93 srfar mi¥a¥ &, fe-gad
FIUA F ATIC 175 A0 AR 77 §,
AFT AEIF R [FIAMTAT § g4F0

940 WA AqW, AN TR F
ST W F 0 g agy Wi fasfg
G

T A fag:
qEA & A AL

T 3 Tig

ot TRMATT AT ;. JEr a1
WE WT TRT | AT A F
fm ggrar # @t qwm 8 fraway
T =@r

e freex ey Agt

ot THEAC WA . W9 "y
ggrq N 2AGT | wEaT § WY ag
I wWEE ! qmA H 10 frawAT

F ®Wrar .

W. Bengal & Orissa (CA)
MR, DEPUTY-SPEAKER: But, the

warning was given.

ot TATEATT weeat - & agy T
33T W@ g1 faq fga qwm =,
gar fza arfqr I} &1 Fa1 Agag g 7
gifenr feaq faq qamr 33 &1 Fragr
g? amaH 10aTo F JHA HAT—
HIT HQHT AT F AT A, G INGT
§ o 8 FI ATfAT IX FT FAT FIAT
g, 3INAT F AT F3A Fe@) A v
TRA &, AR Fg Araw fraar ?
UiT & G817 A5 (A47 g fw gg faa
qgr JEHIT Al FAICAAT T AAT Y,
gaar & A4 wfgg, va@ B I A
HGA FI A IIAG AOGA Fg
fogn & gaaa D, Wed gax a@i
TAg g AgeFaTF | a9 3
qrg AEATAZE | 99 TAF H IFm
A, A ZAIRT & 7 a4 §, 320
M A Ta Fwt e WEA fearg ?
#§ ag A FAAr J gur——Fir 7
g4 Fieea Qi # gl gem
gaw WAl g AWH AW dE A
e Jzg gears A, F A T
faqd feafndl Aved Wi § gar
gl #E TGt ATHTHTGTEH A qET
WeA IT 7 L.

TR Aiew fag: 99F T FAr
ma taeae@ /@ fwd Ergw oax
=N gaT?

ot TAEATT AE ¢ AT, g
7 WA A, 6 IqHN TaE-
2d) g, ATAT EAT-AZE WA H)
99 FLZAT | HAT AT LT WgQ
g ad argem R M | TAA
7g 3 ¥ 7 M g aff § Fm Al
Ty | feg g agaw ! fram
gvr /Y, @ oAy $a NFA, T

T A7
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T i oy f oawy ¥

.. S IWEAR wrAl . Fg at
AGO H AT )

. MR, DEPUTY-SPEAKER. Suggest
this to theé State Government. Both

of them combined together can get
the radio.

. SHRI RAMAVATAR SHASTRI. 1
am suggesting this to the Central Gov-
ernment because we are talking here
in the Lok Sabha——not in the Assem-
bly. .

MR, DEPUTY-SPEAKER: 1 say
both combined together can supply
the radio, .

SHRI RAMAVATAR SHASTRI: We
are talking in Lok Sabha, So ‘the
Central Government should do this.

"MR, DEPUTY-SPEAKER; I am

only suggesting this because this is a
Concurrent Subject,

W THEAR WEAr . J9Teny
N, IO ara A F ATTAT IGATE
7z a3 R fs oy g7 w22 # {979
FIMEIA wae E AP 93 @ 3l
IEHA AT A QUI-GIT AG TAAT
g, st m Ff Y dfRAae
g,o.arg AN, gae D, JHA A,
1A g% gy 1w A faifaarg,
TR RYF 17 771 Fegm wgMa0 Fgl
93T AT, T3 AT FT F1E A
i ¥ faar ?a%rg arfa @
for meRm F IHEWATE T FFIGR
q ®3T 9 | FAE Fr QITRT RV
qEIfagay @ A ¥ 2@ & f& 4
®rr3 7T A Qvaga dagi 97
AN FI Agmar 7T vgd XfHac sFrar
FAIR Agz anadany sgrgfa
ITTT W ag agan FA AW gE 2B
FqiTe 4t gwra Ar AR AQ F Far-

W. Bengal & Orissa (CA)
fam #8 & | waradY,agt M ga
F at d 1 Ay § afFq am
T 5g fear & f5 agim\d aga w0 g¢
gAT F37 3 ArAral 1 zwfag
# wraar Jrgar g e an gar
R T4 AW F TR @y g

- {998 0B A% 97 Bin IR LiEw

TSy &1 weE & fag agw s

uF i aard g faa & aradr
azen ¥ WY IBvar 41 fFa mm A
9 FI sg@ g feur w7 € fear
fo & qen AwdT F1 aar Tar I
q 1,

iR fag: v faeea d,
ar gm aar T |

| TWEAR Al SR
Faa ggrar ¥ fag qer At A
Iar, ah@E A gax faak adadt
wqE ¥ frArtad gu wer §, 9gr
g RGN FT FaT TRAT Q, A B
ak A4 9@l w@al g | QA ®
frark <1 wig ar wge € afasarg @
g ar Fed & Ay g, ofgn Fam |
g1 ar IEral F HwT F 4T AT
qewr d @), Ch azadt A & fag
AT & 974 Fi5 UHIEETA &1 DAl
gar gt ? wwe g, @ Aar g A
g4 femr ® A A WA 8 A
B3 a% #iA &1 AW’ AT Y 7

Ta arer feg @ feedh
TfFT GlEs, MIEA AT @A S
aga AR grar  wfea 3@ AT aw
gARarg 9ger Ag 1 A fFad

fa¥, 93 & arre A€ aars, @l

FT AFu1A gaAr, TR CFF TEET
gia gar, faay  amel & w7
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ArAr @I GAr, ag @A IR Aarar
Ffea & Fgar =rgar g 5 A arq
AR T3¥ fedeq adl § M A+ ax
of\gn @ma 3 Q@ gFar A

S fas 8 1 13 AT 60 A
g1 A THT FM & fag egw T AW
g1
+{t THTERIT ATEAT C2 BT
qziea § 7

~ Im @XFx fag: gaardar s
F9MQ4 | F HATIL AT @ FwAl
HIg dl FIiA FTEFAE | FWFaAm
g4 8 warer faaar @9 ¥, 39 9
f6 75 §radr wrea avww @ &
A0, ATACATA § | J ATAT WIEAT
A ¥ ag andAY Frata g F A G4
ATHIT Fqra §, aggHrammFfacy o
92 8% 35 &H A gl ATCHIT IR FT
fgara-fharm Y qv1 JF §, av-
Tt WeTar 72 2 fear srgy A
aqHr grar Fdar | a1

3g WY WIEASH Y vag anar
f5 garda &1 g®ra Ar aar |\ 49
qg A FII AT | FX A AanT g f#
JHEA 10 QTd@ F  ATAT | .
(S2qaT) ... a8 I F AT
3 fasar Atc IEar § am w4
agt nar afsq arfga Fza@d § g
qr |

off THERAR Wt TaF anrq
Aug gfe fo® Serar azar @ s
fedid & Agar gn ad™ F s alo
F AT 5,30 aF Fare & Qra
d° WATT LA JEA AN Frogar
FAT 1 '

W. Bengal & Orissa (CA)
'm.!r‘ft‘a fog @ aam #
qrsT SErar # F Far 7 aam- &t
arér =g |

ot TEATEAT Wt o gdar
FNAWR F 28 @A |

 aver feg: g @ arer

AT, sardE@® AT IGr ar | qArA

F¥ @Y A 5 alOE &, <@r 94T |
TR Y GrEr AT ITATH 6 & |

S TR AT © T4 gqd
aqra 3 43T AT WM T a3 f@ar
2 ISTAT QIF F ABYA § |

T dx fag : ag an g
§ 9gdar AANTA 93 @ | 9_F(
LA FI AaAa TaArgr g & dam
N @rEr d qEA FG AT g, ag
SEIAr W AET AT | STl F a€ &
ara [ JHA 10 ard@ T wM F,
fasar g @iz 10 ari@ F W@ N
FATAHGgIr F 1 10 ard@ F Y
g7 qAFara gaAr 1 7 arki® #
feedlt 3 arefan warad faar wrer
smier @9 feat § 1 IwFT ErEm S
astar g fa faw avg & e & afcg
oi¢ yEQEfasa  foarddz & afvg
8 fefegar nafedfla = #gr aan
AT AT F FEM AT | 7 QT0E
Far ¥ arefan g arefan gady @
g | WY T HgF 9g TEr g )
sgt ot |WT § Agr § Fgr Ao
qrAr  ag«w@ F fag sasar O gEe
AFHT FT wFAar F7 0§ AT T4
a¥g A H13 At &1 TFawm fRar .o
W g

off TEEAR et . wif v
FTAA KR & A F97ZIqT AT A ?
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d W = feg: gwrowE @
W FAF sA L Td fag wrw
Taam Arqe g 1 A faw gaar
AU FT FAT FLFF S TaAT @FW
Fate I q7a wgRRaTF fAg ghar
darfs I da d gera FRFTS AT |
SaFr sAIr 9a wrarg  aa fowv am
AT AraT g |

SHRIMATI GEETA MUKHERJEE:
In this Statement, the hon. Minister
has expressed on behalf of the Gov-
ernment of India, their sorrow at the
calamijty. My first question is this:
On the 10th ang 11th, West Bengal
anqg Orissa were ravaged by these
cyclones, On the 12th itself, the Prime
Ministey of the country was in West
Bengal, She addressed the public of
West Bengal in Shantiniketan,  The
Prime Minister of the land was right
in the territory which has been so
badly affected. Is it not unprecedent-
ed that she made a speech dealing
with voters’ list and political murders
and, s0 on, and not 5 single word of
sympathy to these cyclone-affected
people of West Bengal and Orissa? Is
it not something which is unprece-
dented?

MR, DEPUTY-SPEAKER: There are
many occasions when you can criti-
cise; not on this, Please put your
question.

RAO BIRENDRA SINGH: She is
making a political speech only and she
is not putting the question. That
should not go on record,

MR. DEPUTY-SPEAKER: You
should not be utilising such an oppor-
tunity, You may please put a ques-
tion. 90 lives have been lost. Don’t
politicise the issue,

SHRIMATI GEETA MUKHERJEE:
The Prime Minister has not express-

ed a word of sympathy to these
cyclone-affected people....

MR. DEPUTY-SPEAKER:
put the question,

Please
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SHRIMATI GEETA MUKHERJEE.
In her speech there was not g single
word of solace to these people, My
second questjon ig this: It may be an
inconvenient guestion. Much has been
said about the Radio, There are Radios
in all parts of the country. All the
radios were tuned in on the 12th.
People were eager to hear about the
events; but they did not hear any-
thing over their Radios, Thig is a seri-
ous situation, Sir. Secondly, I want to
know this: I know ihe Minister has
not got the audacity to answer this
question. Even then, I have the auda-
city of asking a question, I am totally
dissatisfieq with the statement made
by the hon. Minister, Is it a fact that
full damage has not yet been assessed
but it is being assessed? In the state-
ment, in Para 6 it is stated that ac-
cording to the State Government 93
lives have been lost and nearly 20
lakhs of people have been affected.
Now so far as we can find in the
press, the Irrigation Minister of West
Bengal has staled that only in South
24 Parganas district, 20 lakhs of people
have been affected and 93 lives have
been lost. Now, how is it that that
figure has been taken for West Ben-
gal as g3 whole? In Midnapore district
alone, at least 20 lakhs of people have
been affected and the word ‘“‘affected”
has a wider meaning. In Howrah dis-
trict also, thousands of people have
been affected. It is not only that
many lives have been Jlost pbut the
means of livelihood of lakhs of people
have been lost. The main cash crop
in many of the districts was zlready
damaged heavily in the last flood,
that we haq in 1978, It actually took
away everything and after 5 lot ot
hard working and incurring indebted-
ness the peasants have been able to
retrieve slowly before ano‘her havoc
l’)ke 1ihe recent one could take place.
It is not just a question of ‘given some
immediate relief’, = Immediate relief
shoulq be rendered to those who have
been uprooted and whose means of
livelihood hags been lost, Unless imme-
diate relief is render~d, there would
be very serlous repercussions and un-
told miseries would he faced by the
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people in the near future. Thig is the
area which was affected in 1978 also
ang the people there .have lost every-
thing, That being the case, I think
that the Central Governmert has not
studied the gravity ¢f ihe situation.
Whatever information has keen given
by the West Bengal Gevernment I see
in the Statement. But my question is:
how will you expedite the whole exer-
cise of rendering help immediately
because the problem ig very serious?
If it is a question of visiting the place
by a Central team, 't will take some
time and after a lot of higgle-haggle
an assessment of the dariage will be
made. But in this process there will
be a lot of delay, Therefcre, I would
like to know from tne hon. Minister
how this entire procass of rendering
help immediately w»>d be under-
taken so that the afferted people get
some solace,

My next point is that this margin
money is not only for vyclone-affect-
eqd people but for drought-affected
areas also.

AN HON, MEMBER: Drought oc-
curreq in Orissa.

SHRIMATI GEETA MUKHERJEE:
Drought has occurredq ir zomg parts
of my State also. Margio :noney is not
for this particular calamity, The
State Government has made an assess-
ment that Rs, 20 crovez will be neces-
sary for carrying out repairs in the
dykes and banks. I would request the
Government that thi- repair work
should be taken up immediately.

RAO BIRENDRA SINGH: As I
"have already said, the State Govern-
ment is expecied to provide imme-
diate relief after such disasters. If
the West Bengal Government has not
done it, I am sorry to know that and
we shall find out.... (Interruptions).
You said that immediate relief has
not been given.... (Inierruptions).

W. Bengal & Orissa (C4)
MR. DEPUTY-SPEAKER: He says

that the West Bengal Government
has got to do it,
(Interruptions)

MR, DEPUTY-SPEAKER. I will
not allow this. He is replying to Mrs.
Geeta Mukherjee. Nobady else except
she can ask any clarification. You
must read the rules. We are bound
by the rules.

(Interruptionz)**
Please do not record,

RAO BIRENDRA SINGH: Hon.
Member, Shrimati Geeta Mukherjee
has made a political speech, On the
one hand, she tried to say that the
West Bengal Government had taken
very speedy action, on the other hand,
she has tried to give an impression
that immediate relief has not been
provided to the people.... (inferrup-
tions). It ig the duty of the State
Government to provide immedjate re-
lief to the affected area. If they have
not done it, we shall find out and
we shall go into it....(interrup-
tions)**

MR. DEPUTY-SPEAKER: Do not
record anything except the Minister.

RAO BIRENDRA SINGH: You
cannot blow hot ang cold at the same
time, Has the immediate relief been
provided or not? (Interruptions).
What I have stateq with regard to
the damage is on the basis of infor-
mation provided by the West Bengal
Government, I cannot go on the basis
of  reports in the press. My
statement is based on reports from
West Bengal Government, These are
not my own facts ang figures. When-
ever we get more information from
West Bengal Government and we find
that there is a case for sending a
Central team to visit the area and
we are satisfied that the damage as
shown by West Bengal Government

. e i . s

— -

**Not recorded,
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is more than what could be compen-
sated or what can be met within the
marginal money of Rs. 13,60 crores,
we shall certainly take the required
action. Although some part of this
money may have been spent by Gov-
ernment on certain other matters.
some money is expected to be with
the Government of West Bengal at
the time. Unless we know that they
need a particular assistance over and
above that marginal money and they
cannot meet the situation within that,
we cannot send a Central team of
our own, I have said it earlier and
the hon. Member should be satisfied
with it. The Central Government is
getting information; we are awaiting
for a full report from West Bengal
and it is never done and it cannot be
done that we should send our own
machinery to provide relief to the
people of West Bengal or Orissa or
any other place. It is the duty of the
State Government and we have laid
down normg under which they should
provide relief immediately, There is a
drill alsg for that purpose. We have
given full and detailed instructions
for meeting situations in such circum-
stances and calamities.... (Interrup-
tions).

I woulg plead with the hon. Mem-
bers not to try and blow up a thing
out of proportion, That does not help
a particular State. We have got to
keep the factg in mind., The West
Bengal people have been affected. I
myself admit that the damage jn West
Bengal is more than the total damage,
loss of life and other things in Orissa
and we shall certainly try to be very
just and fair and liberal to West
Bengal, But don’t try to take political
advantage out of this. That will no
help you, -

13.25 hrs.

The Lok Sabha adjourned for Lunch

till twenty-five minutes past Four-
teen of the Clock.
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The Lok Sabha re-assembled after
Lunch at thirty minutes past Four-
teen of the Clock,

[MR. DEPUTY-SPEAKER in the Chair]

Wi ad vR amg (fgare) @ gar-
EUET WHET X HFAT AT IZ G | FAR
wIF & UF ot war | (raaw)”
MR, DEPUTY-SPEAKER: I am not
allowing him.

Mr, Venkataraman to make a state-
ment,

(Interruptions) *

MR. DEPUTY-SPEAKER: Do not
record any thing.
(Interruptions) *
MR. DEPUTY-SPEAKER: This is

not correct. Anyway, do not do like
this

(Interruptions)*

MR. DEPUTY-SPEAKER: There is
a way of putting the matters, They
have given notice now, Just now they
have showed me,

(Interruptions)*

MR. DEPUTY-SPEAKER: Pleasc
listen, Please wait. They should have
gone and seen the Speaker, and he
would have permitted, Then I would
have permitted him also.

(Interruptions) *

MR, DEPUTY-SPEAKER: They do
not follow the procedure,

{Interruptions) *

PROF, MADHU DANDAVATE
(Rajapur): Please, Mr, Bagri can-
coolly explain’ what the issue is, what

. developments have taken place. It

concerns the entry into the House.

One minute,

MR. DEPUTY-SPEAKER. If Mr.
Bagri had seen the Speaker, it would
have been all right,

*Nat recorded,

— - i — e —— et e
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o RO, - ATTEY : IqiegeT
A&3a, 5 GNT & SHIR(CE TIMALE
el AT AFIa & AFIL qriagi-
#alr, wifte, st ¥ A W Q@ 9,
qad gRAA JaFyad g fear Mz
Fgr & gER  fufse F1 9 |,
gfae ggT A Agl o1 "3
FAF YATHIAT W G| TS AT
F AEAL F TR THT (WS T DAl
& aw d, 997 9@ § | |

MR. DEPUTY-SPEAKER. Mr. Manj
Ram Bagri, T 'will look into it. I said

I will look jnto it, Now, Mr, Venkata-
raman to make a statement.

14.33 hrs.

SUPPLEMENTARY DEMANDS FOR
GRANTS (KERALA), 1981-82

THE MINISTER OF FINANCE
(SHRI R, VENKATARAMANY: I beg
to present a statement (Hindi and
English version) showing Supplemen-
tary Demands for Grants in respect of
the State of Kerala for 1981-82. -

SHRI SATYASADHAN  CHAKRA-
BORTY (Calcuttg South): Earlier
it was Assam. Now it is Kerala! (In-
terruptions) '

MR, DEPUTY-SPEAKER: Now
matterg under Rule 377,

14.35 hrs,
MATTERS UNDER RULE 377

(i) RajapHyAksH COMMITIEE RECOM-
MENDATIONS ON STATE ELECTRICITY
BOARDS WITH PARTICULAR REFE-
RENCE TO INADEQUATE POWER SUP-
PLY IN MAHARASHTRA,

sftqft HaT o A (A
adl ) : STEAm WlEd, wWENeZ
% garl gam fegml #1 faast @
qEr A T & fegd siafe
IRA 9T G IR AGLIZ @I § |

Rule 377 346

7% & wEnw @ @ar %1 fawiE £ iy
&, Afwa wor fagm D€ g1 fawerr
fag =g arw o & fAudy widy &,
feqd gs% qu &7 & ®Ea W
FH OH gEAqr qred 9gl FT Q0
IJIFN GIETT FF gAY &1 =9
A% 9w wifgw  Sw o wigw
a7 wrar g A vifvarter wfamzay
FT GWAT FHT 9347 & | .

3T g 53 Imaie ¥, &7 e o
nifegidy agrdr &a 8, qar wemg
B gATE; H faseli & @9 ar gy X
A fag §, J¥fFF (@seta gw Fi
FHg ¥ 9g7 BT @ar § |+ g9y
y&r¢ faaw o oS wT™E g
WErItE § FgT Wl earaaT 3 Fig
fasieht #1 gfaac @1 & 4§ e
fral ziw  ga R gl -ag)
. . : .

Do

Hifeqifant qaT 9T A-LTFH F
A Y HIFE A g A I F fHqU
dafgr i wg R, wfFA o fqega
qre3 | g ar fqeE $1 FF 997 71
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